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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQS), DELHI

. o
'I'I'tc H00/DIJO,
Accounts Branch.

Z025No. t-'.I/J1/xttt-2024)//mmiiml tog)/2025/..Fl. .°.l..l_3..T.'.. t>a1¢d;ll.. AN

Central. West. New Delhi (Patiala House), South-West. South. South-I-Last.
Iiast. North~l-last. Shahdant_ North-West, North, District. Delhi/New Delhi.

Sub:

Refs;

I)r:tw:tI oI'p:1y and allowances of newly appointed Junior Judicial Assistants.

Order No. I’.I/J.lA(R-2024)IAdrnn.lI(I-IQs)/2025/49339-489 dated 19.09.2025,
Order No. I’.I/JJ/\(R-2024)/Admn.1I(IIQs)/2025/49263-3'38 dated 19.09.2025,
Corrigcndum I’.1/.I.l/\(R-2024)/Admn.II(I-IQs)/2025/70678-707l 8 dated 22.09.2025.
Order No. I’.1/.l.lA(R-2024)/Admn.II(I*IQs)/2025/92205-92245 dated 24. I I.2025.
Letter No. F.I/.lJ/\(R-2024)//\(Imn.II(IIQs)/2025/59I76-59]36 dated I9.I [.2025 and
Letter No. I-Il/.I.I/\(R-2024)/Admn.II(IIQs)/2025/9l969-‘JI979 dated 22.1 l.2025

In continuation to above referred to Orders of this office, the Junior Judicial Assistants
whose nwdicaljilness r¢:porl.r had not received were granted the drawztl of pity and allowances for

a period not exceeding two months without a Medical (‘ertilieate ol' I-‘ilness in relaxulimi of the

pm.-w'.s'i0n.s' Q/'!'I1t'. ll) and in accurdamu with (.'1ctu.s'e I-L2 (I J 01' H) 0/U0! '.s' (J/'ct'r:rs.

~1\low, this olliue is in receipt 01' zl/ltl1u'icu! Exunzinuliun Reports nt'08 .l.l/\s (tabulated be/ow),
who have been declared I~‘I'l‘. ‘the details whereof are as under:
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SL. FILE ROLL N.-\i\'IEOF DATE OF FIN orN0. NO_ No. CANDIDATE l FATHERS NAME CATEGORY
.: ___ 7 q_ ___ - _ _.. - JOINING

. ,.___ _

stvt-tm i t0.09.2u25

SM-UR 21.08.2025

I 7. 10.2025

24.07.2025

23.07.2025

I2.| L2025

30. I0.2D2S

SM-UR 26.08.2025

In view ol‘ the above, it is requested that their pay S: allowances may be

accordingly, as per rules.
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(Suntl a --
Spl. Judge, Iilcetricity-02/0ffiecr-iiniiiliarge,

Administration Brzmch» Ii (HQs)
'I'is Ilazari Courts, Delhi
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No. I‘. I/.l.l/\(R-2024)/Admn.Il(I lQs)/'ZIl.‘._ _.’. ..................... .. Dated: ...... ..-. ............. ..
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'2' Copy forwarded for informtttion and necessary action to:

i. Ld. Principal District & Sessions .lt|tlt_'i.'~;, West, New Delhi. South-West. South, South-East,
East, North-East, Shahdara, N0l'll‘l—\\/csl. North, District. Delhi/New Delhi.

2. Ld. Principal District & Sessions .lutI~__-e-cum-Spl. Judge (PC Act.), (CBI), Rouse Avenue
Courts, New Delhi.

3. Pay & Accounts Office (through t'nJtt't'!'!T(Zd Accounts Branches), Central, West, New Delhi,
South-West, South. South-I-last. l€:t.~t. .\l0rth-East. Shahdara, North-West. North, District.
Delhi/New Delhi.

web In-Charge, LAYERS. THC. Delhi to upload this letter on LAYERS.. Branch In-Charge, Website Committee. THC, Delhi to upload this letter onlthe web-site.
6. Branch In-ChargeslDealing Assistants of all other concemed Offices/Branches are instructed

to access this letter Irom LAYERS or Web-Site of this oflice since paper based circulation of
all the cireularslorders has been dispensed with vide office order bearing no.44l 7-4697/
Misc./Admn.Il(I—IQs)I2025 dated 20 ill 3025.

7. Official concerned with the instruction to access this letter from the LAYERS or Web-Site of
this office.

s t. .ll.lLl -c. tat¢¢trt iQ-$35?“P t= 8°~
Administration Branch Ii (I-lQs)

'l'is llazttri Courts, Delhi

 


